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30.08.2019─ Having heard learned counsel for the Appellant and 

being satisfied with the grounds, delay of 13 days in preferring the appeal 

is hereby condoned. I.A. No. 2694 of 2019 stands disposed of. 

 Post the case ‘for admission (fresh case)’ on 2nd September, 2019. 

 

                                                                  (Justice S.J. Mukhopadhaya) 

              Chairperson 
 
 

(Justice A.I.S. Cheema)                                   
Member(Judicial) 

 

 
        (Kanthi Narahari)                                    

       Member(Technical) 
Ar/g 

 

 

 

 


